
393 Written Answers MAGHA 30. 1902 (SAKA) Written Answers 394

Tamil Books for Indian High
Commissioners Office in Colombo

546. SHRI K. T. KOSALRAM: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether there is any full- 
fledged Library having books in Tamil 
about Indian social land cultural 
ethos and also about Buddhism in our 
High Commission in Colombo and in 
our Assistant High Commissioner’s 
Office at Kandy; and

(b) if not, the steps being taken 
to have such library in both the places 
so that both the people o f Indian 
origin and the Sinhalese who know 
Tamil can know about India?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKAR): (a) 
and (b ). The Indian High Commis-
sion in Colombo has a full-fledged 
library; qith nearly 8,000 books out of 
which only about 80 books are in 
Tamil. The books in Tamil are about 
Indian history and culure and some 
aspects of current Indian develop-
ments. The Tamil books, which 
cover Indian social and cultural 
ethos, also include some references to’ 
Buddhism. There is however no se-
parate book in Tamil on Buddhism 
available in the Library. There is 
also a smaller library at the Indian 
Assistant High Commission in Kandy, 
with nearly 1100 books. The books 
in our Library in Kandy however are 
only in English and Hindi. Tlie 
High Commission in Colombo has 
made a request to the Ministry for 
additional books in Tamil, which is 
being processed. The expectation is 
that books in Tamil would be sup-
plied to the Mission during the 
course of the financial year 1930-31.

Construction of Indian Chancery in 
Sri Lanka

547. SHRI K. T. KOSALRAM: Will 
the Minister pf EXTERNAL AFFAIRS 
be pleased to state:

(a) when and at what cost the land 
was purchased for constructing onr 
Chancery In Sri Laalcs;

(b) the steps that have been taken 
to start the construction o f the Chan-
cery in Sri Lanka; and

(c) the annual rent of our Chancery 
in Sri Lanka?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKAR): (a)
Land for constructing our Chanjery 
building in Colombo was purchased 
in March 1979, for Rs. 5,07,936.50 
only. ’

(b) The CPWD has been entrusted 
with the job of executing the project. 
Their technical team visited Colombo 
in October 1979. They have by now 
prepared drawings and cost estimates, 
which are in the process of being ap-
proved, It is proposed to undertake 
construction by August, 1981.

(c) The annual rent of our Chan-
cery building in Colombo is Rs. 
30,182.40.
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fft 5ET^ w  ^T T^ I  I

Coal loading from Khaltipur
549. SHRI JYOTIRMOY BOSTJ:

Will the Minister of RAILWAYS 
be pleased to sate:

(a) the details of coal loading froni
(i) Khaltipur; (u) Old Malda; (lii) 
Eklakhi; (iv) Samsi; (v) Valuka

Road and (vi) Harishchandrspur in 
Eastern j North Eastern Railway since- 
January, 1980; and

(b) the details thereof with desti-
nation and dates?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN): The information is-
being collected and will be placed on 
the table of the House.
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Implementation of Supreme Courts” 
Order

550. SHRI BASUDEB ACHARYAr 
Will the Minister of RAILWAYS be 
pleased to state:

(a) what steps Government have 
taken to implement the order of the 
Supreme Court passed on October 22,
1980 in Civil appeal No. 368 of 1978 
and special leave petition (Civil) No.. 
4232 of 1980 in regard to Railway 
Canteen emplyees; and

(b) the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN); (a) and (b ). Official 
certified copy of the Judgement of the 
Supreme Court dated 22-10-80 in 
Civil appeal No. 368 of 1978—Union 
of India and others Vs. Jaggarao and 
others and Civil appeal No. of 19B0 
arising out of SLP (C) No. 4132 of 
1080—Railway Canteen Karamchari 
Association and others Vs. General 
Manager, Northern Railway and 
others, has been received in this office 
only on 16th December, 1980. The 
question regarding grant of benefits 
to the workers of the canteen<5 in the 
light of the Supreme Court judgement 
is being considered and all possible 
steps are being taken to expedite the 
decision in this*ease. '  * '
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